CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIKUNAL
QLY RED BUILIING, 35,0 Mueg STV LINES, ALLAHARAD

Draled: LA252016
T
Appcllank as per addioss in takle below
Meaprndrnt as ger pddioss i fabie below

Tinal Order Na. A 7018072016 D& MO 701512010 dated 1 LS00
§ arn direeied o rangmi herewily & certified cony of arder pagsed by the Teibumal wader sectivn 3R-C(H af the
Centrpk Exeise and Sale A, 1444, b @H

c-‘f:':i;;;i. Howmistrar
Application Appral same and Address of Appelinnt
EAMISCITO043/2016 13188220 COMMISSIONHER OF CENTRAL
FRCISE, GHAZIABAT

CO0 COMPELEL KAMLA HIRE
HAGAR, GliAZIABAR

MOHAN CRYSTAL GLASS WORKS
Mame and Address (A UNIT OF MOLLAN MU AKINGS}
of Respondent WMOTS AN NAGAR, GHAZLABAL

Other Aggeliams aud fespondeis i per ATNERUTE
Copy Ta
IAdvecate(s)/ Consultanis

4 Tir Association, CESTAT, nLI:MiAHAD
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& Tiasy Service Tax Cnling Dot Com P, Tid., 407 A, 1scen Malk, Sateliite ol Anmedalad- 15

10 L AWCRLIX Advisars I Lk, LAW Hoose, 1-5 Soerar b, Paridatmad 32 HHE {Harvioi)

11 Faxladialiniine camt Pyl 1., 2nd Fiaor, WaEktl Arcade, Yasant Kunj, New 1ol - & 3T

17 niark Profossional Serviees el Lud., 18, Bvevest Block, Aditya Enelave, 11yileratid -- 38
13 The ICFAY saciety, 52, Nagajunn Hill Funjaguita Hyderak ad -5THOE2

1440 18 UHice Copy 6 i e b .
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IN THE CUSTOMS, EXCISE AND SERVECE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH : ALLAHABAD

MA-FOD4A3/16
& Ex a 11

Arising out of O/A No.12-CE/GZB/2011-12 dated 13.04.2011 passed
by Commr. {Appeals) of Central Excise, Customs & 5.Tax, Ghaziabad.

For approval and signature;

HON'BLE M. ANIL CHOUPHARY, MEMBER (JUDICIAL)
HOW'BLE MR. ANIL G. SHAKKARWAR, MEMBER (TECHNICAL)

PR U T el TP uu e ppuepep P

1. Whether Press Reporters may be altowed te see
the: Order for publicatian as per Rule 27 of the
CESTAT (Procedure) Rubes, 12827 D Mo

2. Whether it shoukd be released under Rule 27 of tho
CESTAT (Procedirra) Rubes, 1582 for publication
in any amhoritative repart ar nak? D Yes

3. Whether His Lordship wishes Lo =ee the Tair copy

ol the Crder? : Seen
4, Whuethes Srdoere s tohe ciroulated o the Departmentat
Aulhrijiewy Ve -
A,I s

Commissioner of Central Cxcise 8 5. Tax, Ghazlabad
LGAPPELLANTES)

VERSUS

M/fs Mahan Crystal Glass Works
RESPONDENT (S)
APPEARAMCE

Shri Rajeev Ranjan, Joint Camrar. {D.R.} for the Department
Mone for the Respondent {s)

CORAM:

HON'BLE MR, ANIL CHOURHARY, MEMBEER {JUDTCIAL)
HON'BLE MR, ANIL G. SHAKKARWAR, MEMBER (TECHMNICAL)

BATE OF HEARING & PROMNOUNCEMENT . 11. 05, 201

Finaf oroerne. 70190 /2016
MISC ORDER No 1015 /2006




Fud

Ex. A prinied Now J88207 f

Per Mr, Anil Choudhary

MHeard the Id.AR. for Revenue, Appesal iz disposed aff s

withdrawn, as praved in E,r‘M.A.ND.?UG-’-G;’IE,

without entering intg
merits. M.A. also stands disposed off,

(Pronounced in the open Court)

O g

e .- =, S
(Anil G. Shaickarwar)

(Anil Choudhary)
Member (Technieal) Member (Judicial)
mim







